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INTRODUCTION

I, the Chairman of the Estimates Committee, having been 
authorised by the Committee, present this first Report of t ^  
Estimates Committee of the Second Lok Sabha on the action 
taken by the Government on die recomm^dations contained 
in the Thirteenth Report of the Estimates Committee of the 
First Lok Sabha.

2. The Thirteenth Report of the Estimates Committee of 
the First Lok Sabha was present^ to the House on the I2tii 
September, 1955. The Government furnished their replies 
to the recommendations pertaining to the Hindustan Housing 
Faaory Ltd., on the 7th November, 1955; to the Nahan Foundry 
Ltd., on 14th January, 1956; to the Hindustan Cables Ltd., 
on 31st January', 1956 and to the Sindri Fertilisers and Chemicals 
Ltd., on the 14th Februarj’, 1956. A  Sub-Committee of the 
Estimates Committee, 1955-56, examined rhe replies pertain
ing to the Smdn Fertilisers and Chemicals Ltd., the Hmdustan 
Cables Ltd., and the Nahan Foundrj' Ltd., on the 31st May,
1956. The replies pertaining to the Hindustan Housmg Fac
tory Ltd., were examined by a Sub-Committee of the Estimates 
Committee 1956-57 on the 13th and 23rd August, 1956. The 
comments of the Sub-Committees were communicated to the 
Government and the further replies received from them were 
examined by the Sub-Committee of the Estimates Comminw 
(1957-58) on the 27th July, 1957; 29th July, 1957 and 14th August,
1957. Commenrs o f this Sub-Comminee were also communi
cated to the Government and the replies received from them have 
been included in this Report.

3. The Report has been divided into four Chapters ;

I. Report.

II. Recommendations that have been accepted by the 
Government.

III. Replies of the Government that have been iKxepted 
by the Comminee.

(ui)



IV. Replies of the Government that have not been finally 
accepted by the Conunittee and are being pursued.

4. An analysis of the aaion taken by Government on the 
recommendations contained in the Thirteenth Report is given 
at Appendix VIII.

BALVAN TRAY G. M EHTA, 

Chairman,

N e w  D e lh i ; Estimates Committee.

The 2 ’jth November, 1957.

(iv)



C h a p t e r  I 

REPORT

The Estimates Committee, in para i8 of their Thirteenth Report, pointed 
out that the position of supply of spare parts in the Sindri Fertilizers and 
Chemicals Limited was not satisfactory. They suggested, among other 
things, that the Company should explore all avenues for getting the spare 
parts produced in India and for that purpose should know the capacity in 
the major engineering works so that in case of any emergency' a could 
be got manufactured or repaired without delay. Government stated in 
reply that efforts were being made to obtain the spare parts from indigenous 
sources. On further inquiry, it transpired that about 50 per cent of the 
requirements of spare parts were still being procured from foreign sources. 
Asked whether a list of spare parts which should be met only by imports 
had been prepared, Government stated that such a list had not been pre
pared because the decision for importing a sp:^ part was taken on each 
case after making enquiries as regards its availability from indigenous sources. 
The Committee feel that a list of spare p ^  which can be met only by im
ports should be drawn up, and that the list should be periodicaUy reviewed 
so that information is readily available about the leeway still to be made in 
the matter of indigenous production of spare parts. The>* are further of 
the view that the list and necessar>’ information regarding the items therein 
should be made amiable to Associations of manufacturers and Engineering 
Indunries and the possibilities of utilising spare capacit}' in Defence In
dustries should also be explored.

2. In pare 24 of the Report, the Estimates Committee recommended 
that an enquiry' should be instituted to fix responsibility’ for the fauhy de
signing and construaion of the Power Station at the Sindri Fertilizer Faaory. 
Government stated in reply that although generators were pnnided for a 
total maximum firm capacity of 60 the Consulting Engineers had
been asked to design capacity sufiidcnt to produce a power load of 53 M.W. iu. 
the actual requirements of'the Favtor>- only. Six boilers were accordin^y 
installed. It was considered that there would be no diflkulty in having 
S boilers a\‘ailable throughout the year and that e\'en during the short periods 
when one of the five also might be out of cv>mmLssion, the remaining four 
would be able to take up the load of the fi\'e under conditions of efficient 
maintenance. In aaual practice, however, the boiler plant availability 
was stated to be less than anticipated, mainly due to the standard of main
tenance being not as high as envisaged. It was stated “Standards of maixi- 
tenance obtainable in India caimot ob\'ioasIy be compared to those obtain
ing in the technically more ad>-anced countries of the West.” The Com
mittee feel that the designing of a powerhouse to produce a powerkiad less 
than the capacity of the generators «-as a short sighted policy. The un- 
satisfaaot^  ̂ standard of maintenance and boiler output which is given as a 
reason for shortfall in produaion has to be further analy'sed into its basic 
causes ttich as unsuitability’ of the boilers for existing conditions, lack of 
technical manpower, defe< \̂’e designs, inadequacy of spares and woridng 
Gtpadty etc. If the standards of maintenance available i n India camioi 
’obvKH^r’ be coroptred to those obtaining in tedhnically more advanced 
countries, it is hard to understand why such an obvious foaor was iipiwed 
in dcrigning the capacity. The Committee fed that further,invwoggioo



is called for in this direction. They would further like to know whether 
any other power plant in this country has experienced difficulties for reasons 
s im ila r  to,what have been stated in the reply. The Committee would also 
like to have the comments of the Ministry of Irrigation and Power on this 
matter.

3. In Chapter III of the Report, the Estimates Committee h|ul exa
mined the working of the Hindustan Housing Factoiy Limited, which was 
being run by the Government of India in partnership with an Indo-Swedish 
firm Messrs. Basakha Singh VC'allenborg Ltd. 'ITic position in respect 
of the factory has changed, after the Estimates 0 >mmittce had presented 
the Report and it is now a fully gowmmcnt owned factorx*. While, there
fore, accepting the replies of the Government to the recommendations, the 
Committee feel that in view of the chequcrcd carccr of the undertaking 
wluch had caused considerable losses 10 Govemmeni at every stage sincc 
its inception, and in \iew of the fact that a considerable amount u*as being 
invested again by the Government for the resusaiaiion of the factor>‘, a 
fresh examination of the present venture, tijr. HmJu t̂an Housing I’actor>* 
(Private) Limited, is necessar>- and they expect to take it up shortly.

2
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APPENDIX I

'Summery of Coadutiont and Reeomm«adatlotts of the Bspert 
Committee on the Hlndostan Hoiulng Factory

The Coininittse recommend th at:

(0 The Hindustan Housing Factory should continue to produce pre- 
«tressed and precast concrete components ; woodwork required for housing 
Mii foam concrete blocks for insulation and partition in buildings, as there 
will be a reasonably go ^  demand for these products in the near future.

(tt) For purposes of well-balanced production, it is necessary to make 
certain additions and improvements in the Prestressed and Precast Con- 
•.Crete Department and the Woodwork Department. Since the Foam 
Concrete Department is over-capitalised, it is necessary to dispose of certain 

"surplus Items of plant and machinery and to reassess the value of the re
mainder in relation to its utilisable produaion capacity.

(iii) The Hindustan Housing Factory be continued to run as. an en
tirely state-owned private limited company.

(«c) The Factory’s authorised share capital may be Rs. 75 lakhs.

(v) The paid-up capital be taken as Rs. 40 lakhs which should include :

(а) the value of the land in the Factory premises at its original book
value;

(б) the written down value of the plant, machinery, building etc.,
the foam concrete macbdnery being depreciated to 20 per cent 
of its present book value , and

(«) the cost of an additional plant and machinery recommended to 
be installed.

(t«) The workbg capital to be advanced by Government as a loan to 
the Factory on the most favourable rates of interest possible from time to 
time should range from Rs. 30 to Rs. 40 lakhs as required, setting off against 
this figure such advances as may already have been given by Government 
to the Factory to keep it going subsequent to 15-8-55. The 
intention of the Committee is that when the reorganisation becomes ^ective, 
-the fully Government owned Hindustan Housing Factory Limited should 
start with a realistic capital structure without carrying a backlog of burdens, 
whether of capital or of losses incurred during the partnership with B.S.W.

(ott) The Factory should be controlled by a Board of Directors assisted 
Jay a General Manager.

6S



)roductioii of Rs. 40T 
~ !. 45 lakbs will yieUL 

55 lakhs nay result

Ox) In order to achicvc the targets of production njoitioBed above*. 
Govantrcm Dcpanintnts in particular should indent their requirraienta» 

fiom the Faaory.



APPENDIX n

HindvAfan Honsing Factory Private Ltd  ̂ New Delhi.

Report the Board 0/ Directors of Hindustan Housing Factory Private Ltd’, 
for the year 1st August, 1955 to 3istjfuly, 1956

The Directors of the HiDdustan Hoiising Faaory Private Limited' 
have pleasure in submitting the Report on the accounts of the Faaory for 
the financial year ending 31st July, 1956.

The Hindustan Housing Faaory Private Limited came into existence 
on 1st April, 1953 when the Government of India and Messrs. Basakha 
Singh Wallenborg Ltd., entered into a partnership as Shareholders to carry 
on the business of manufaauring prestressed and precast R.C.C. compo> 
nents, wooden doors, windows and furniture, light weight concrete blocks 
for insulation and paititution and fabrication of steel.

As a result of continued losses which amoimted to Rs. 14 *7 lakhs, Messrs 
Basakha Singh Wallenborg approached the Government for terminating 
their contraa. After due consideration the Government decided to ter
minate the Agreement. In accordance with this decision, the Government 
ttxdi over complete control of the Fattoiy on i6th August, 1955 and 
the shares of loss of the Government was limited to Rs. 5 lakhs and B.S.W. 
bore the remaining loss of Rs. 9*7 lakhs.

The Government set up an Expats Ccnnmittee to rq>ort on the f u 
sibility o f the Faaory being run in its existing form or some other form 
and if  either of these alternatives was not feasible, the Committee was to 

, consider how best the Faaory could be disposed of. The Experts Committee 
has submitted its report to the Government on 33rd Oaober, 1956, which 
is tuder consideration. In the meantime the Faaoty is being run as an. 

interim measure by Government.
•

Working of the Factory from 16th August, 1955 to SJstjfiily, 1956

During this period the Faaory continued production in its three De
partments, namely (a) Prestressed Concrete Department, Q>) Woodwork 
Department and (c) Foam Concrete or Light W ei^ t Concrete Department. 
Economies were effected by dispensing with the services of Foreign Expects 
and other highly paid Officers appointed by Messrs. Basakha S in ^  Wallen
borg Ltd. Thus the heavy overheads were reduced. The Government 
advanced a sum of Rs. 18*5 lakhs to the F aao ^  to provide working capital- 
and to repay the loan of 4*14 lakhs to the Punjab National Bank Ltd.

Working s j three Departments during this period

(i) Prestressed and Precast Concrete i)«^anlK«n^—Orders to the extent 
• f  Ks. 13'54 M hs were executed and orders wwth about Rs. 15 lakhs were 
accuicd. It is expeaed that this Department will be ia a position to exe*-



cute orders worth Rs. 20 lakhs per annum with the construction of two new 
prestreMiag tables.

(a) Wootkeork Deparment— TioB Department has executed orders 
wordi Rs. 14 lakhs and orders worth Rs. I4<lakbs are in hand. It is consider  ̂

"Od (fesinble to establish for seasoning of tinrixr and treatment plant to 
impiove the quality of products. The seasoning kilns will also enable the 

"Factory to use secondaiy species of timber for the manufacture of doors and 
windows, thus reducing the demand of standard species of timber which 

. are now in short supply. With this seasoning and treatment plant, the De
partment can be run on economical lines.

(3) Foam Concrete Department—T}ca& Dei»ranent executed orders 
to the extent of Rs. 2 *3 lakhs for insulation material for cold storage plants. 
Foam concrete is much cheaper than cork, and, therefore, there is a poss- 
bility of demand for this material in future foi use in cold storage plants. 
It is also established that this material can be used economically in place of 
M ck partition walls in multi-storeyed buildings. It is, however, necessary 
to undertake an extensive educational publicity for the use of the foam con- 

' Crete pr^ucts.
GENERAL

During the current year, the Factory has achieved a production of appro
ximately Rs. 30 lakhs. The loss for the durrent year comes to Rs. 53>684/i3/3. 
Hie faaoiy had incurred a loss of Rs. S9>49S / i o /3 for the period from ist 
August, 19S5 to 15th August, 1955, which loss has been carried over in the 
Balance Sheet. Thus it will be seen that the Factory has actually made a 
net profit of Rs. 5,813/13/0 for the period from 15th August, 1955 to 31st 
July, 1956 —  the period of working fully under the control of the Govern
ment.

If the recommendations of the Experts G>mmittee r^arding the de
predation of fixed assets is accq>ted, the Factory will get a further relief.' 
It would, therefore, appear that the Factory has turned the corner in its 
history. Widi proper support from all Government Departments in the 
shape of renilar orders and proper advertisement of the products for in- 

•cieasing the oemand in the private sector and giving effect to the suggestions 
■of the Experts Committee, the Factory should be able to make profits in 
the near future, thus utilising the fixed assets of the Govemment to the 
best possible extent.

We hope the Government will take early steps to implement recommenda- 
SooB by the Experts Committee and thus put the Factory on a sound and
«̂ 6ConOOQlC8l MS18.
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APPENDIX in

IMMBDIATB  

No.P-69(3)/55-(I) 

G o vb rn m b n t o f  In d ia  

Ministry of Production

AT«p Delhi, the 9th August, 1956

OFFICE MEMORANDUM

S u i j e c t Aaion taken on~the recommsnclations in ihs 13th Rep;>rt 
of the Estimates Committee — Sindri Fjrtilizirs fit Ch;mi- 
cals (Private) Ltd.

With reference to para 2 of ihe Ministry of Works, Housing fit Supply
O.M . No. Pur-45(5)/55 dated the 3rd July, 1956 addressed to the Lok Sabha 
Secretariat and copy endorsed to this Ministry on the subject msntioned 
above, the undersigned is directed to say that the industri^ undertakings 
under this Ministry have been instructed that they should keep the Direc
torate General of Supplies & Disposals informed from time to time of their 
production capacity, stock position etc. to enable the C P O to effict proper 
co-ordination bstwean supply and demand.

Sd/-K. P. K. MENON, 
Deputy Secretary to the Govamment 

of India.
To

The Lok Sabha Secretariat,
New Ddhi (2 copies)

Copy with a copy each o f the Ministry of W.H. & S. O.M. No. Pur- 
45(5)/55, dated the 13th June, 1956, (together with a copy of O.M. Na. Pur- 
19/Recomm /69/53, dated the 7th May, 1956 referred to therein) and O.M. 
No. Pur-45(5)/55, dated the 3rd July, 1956 forwarded, m continuation 
this Aiinistry s Endt. No. ^3)/55/ C &  G  dated the 13th October, 1955 
(copy enclosed), to the Ministries ot Communications, Defence, Finance, 
He^th, Iron and Steel, Irrigation and Power, Railways, Rehabilitation, 
Commerce and Industry, N .^  & S.R. , and the Department of Atomic 
Energy, Apollow Pier Road, Bombay'^ for issuing suitable instructions 

«o the industrial undertakings run by them.



C c ^  also lorwarded for intbrmation to the Ministry of Works, Housing 
and Su|pitly> New Ddhi with reference to para 2 of their O.M. No. Pur- 
45(5)/55» dated the 3rd July, 1956.

Copy with enclosures forwarded for information to the :

1 The Ministry of Finance (P.E.N. Division), 
a The Planning Commission, New Delhi.
3 Budget Branch in the Ministiy.

Sd/- K.P.K. MENON, 
Deputy Secretary to the Govt, of India*
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'**Smdri Mnw*' tatd **Smdn Samaehca^

looo copios each of the “ Siadri News*' and th« “ Siodri Samichtr** 
are printed every month. Circulation figures for these two publications 
are as follows

Sindri Neus :
Circulation ( i9SS~5̂

Average number of copies sold p r̂ m^nth at th: rate ot 
annas four each through direct saUs, annual sub
scriptions and commission agents . . . .  400 copies

Average number of complimentary copies distributed to 
various important Government and industrial estab
lishments, libraries. Departments of Agriculture 
of various State Governments, Secretary to the 
Department of Parliamentary Affairs, Librarian,
Parliament Library, imponant officials 01; Central 
and State Governments, various information Centres 
of the Government of India, Co-operative organi
sations, agricultural associations, social services 
organisations, newspaper, etc. . . . .  295 copies

Important v i s i t o r s ..........................................................150 copies
I

(This varies trom month to month dependii^ on the 
number ot such visitors)

Expenditure (1955-56)
Expenditure on account of printing, blosk-miking, postajfj, Rs. i3>85o

Av. Rs. 1,150) 
(per month)

Revenue (1955-56)
From advertisements Rs . . . .  4,144 6 o
From s l̂e of copies Rs . . . .  1,200 o o

Rs. 5.344 6 o 
(A t. Rs. 445/- P.m.)

Sindri Samachar :
Circulation-. (1955-56)

The publication of “ Sindri Samachar”  has been started 
only recently and efforts are bdng made to build up 
its drculation. The average number ot copies
s o l d ..............................................................................200 copies*

per month

W B
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'  Besides* t large number of copies are being distributed 
as compliinentary with a view to introducing the 
publication to the various classes of potential readers 
both at Sindri and outside.

Expenditure:

Cost ot printirg icco copies of ‘Sindri Saznachar* per
m o n t h ............................................... Ra. 395

Revenue :

By sale of'SindriSamachar’ per month . . . Rs. 25

The same blocks which are made for the English edition, are used 
in ‘Sindri Samachar’ as well. Besides, ‘Sindri Samachar* contains only 
U  pages, lliese accoum for less printing cost on ‘Sindri Samachar’.
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APPENDIX V

Statement showing action taken by State Governments 
regarding storage and distribution of fertilisers

Andhra Pradesh s

The distribution of ammonium sulphate has been entrusted to the co
operative societies. Tiiis system is working satisfactorily. There is 
no need to open State-sponsored depots. There are no complaints in 
respect of distribution through Cooperatives, There is therefore no need 
to entrust the work to -Panchayats etc. The distribution arrangement has 
been adjusted in such a way that the farmer can obtain whatever quantity of 
fertilisers he requiries with the least amount of di£Eiculty.

Bffutr :

The State have a net work of about 170 Agricole depots maintained by 
the Bihar State Cooperative Bank Ltd., Patna, who is the sole-distributor 
throughout the State for storage of fertilizers in sufficient quantities. 
Besides fertilisers are also stocked in sufficient quantities in sale centres 
opened in rural areas so that the cultivator there are able to obtain fertilisers 
whenever they are in need of the same. Fertilisers are also stocked in rural 
areas by Multi-purpose Cooperative Societies who are selling agents of the 
Cooperative Bank. The work is also being entrusted to *Vikas Mandal 
Sahyog Samities’ i.e. Block Development ^operative Marketing Unions 
in areas covered by the N.E.S. Blocks.

Bombay :

Fertilisers have been made freely available to traders and cooperatives. 
In view of this, many traders, cooperatives in the consimiing areas are coming 
forward for indenting ammonium sulphate. Important  ̂ centred in the 
State thus automatic^y get a continuous flow of the material. The traders 
have realised and the State Government are making constant efforts to nudce 
them realise the need for taking stocks of fertilisers in advance of the peak 
periods. The facility of credit a^inst bank guarantee is given and charges 
on godown rent are also paid to indentors on the meter-guage line where 
transport difficulties are experienced in peak period.

Although the supply of fertilisers is freely made to traders |and coopera
tive societies are given a concession of Rs. ton, the indents for
supply of fertilisers to C.P. areas are given preference.

Special Kacilities given are :—

(a) When fertilisers are required to be moved at a Centre away from 
the rail-head, transport expenses in the form of distance rebates 
are given. 94 Centres were selected during 1956 for grant of 
distant rebates.
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(b) Special remuneration and transport charges to small indentors 
other than those selected for distant rebates are proposed to be 
given with a view to enable them to purchase ammonium sul
phate and sell it in the interior places. This measures is* cal
culated to achieve the objea of carrying fertilisers nearer to the 
consuming centres.
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Delfn:

There are depots situated near the distributing points. The distri
bution is in the hands of cooperative societies. There is no difficulty for 
the cultivators in obtaining the quantities required by them.

Himachal Pradesh :

The distruibution of fertilisers is done through cooperatives. Pub
licity is being done through C. P. Areas, N. E. S. Blocks and Panchayats, 
but distribution of fertilisers cannot be entrusted to them because of want 
of sale-arrangements with them. Moreover, Gram Sewaks have 
no time and facilities to handle distribution work of fertiUsers.

(2) The depots under the Administration have at all times sufficient 
stocks to meet the reqiurements of the cultivators. The cultivators can get 
their requirements without any difficulty.

Kerala ;

Existing storage facilities are fully utilised and sufficient buffer stocks 
are maintained in all the depots in the States. Panchayats, Cooperatives 
Community Projects and N.E.S. Blocks have already been entrusted 
with the distribution of manure. Wide publicity is being given by the C.P. 
Areas and N.E.S. Blocks as regards use of fertilisers. Under the existing 
system of distribution, cultivators are able to get manures without any 
difficulty.

Madhya Pradesh :

The entire distribution of fertilisers is through cooperatives in Maha- 
kaushal area. This arrangement is being extended to other areas of new 
Atedhya Pradesh State, The cooperative agency through which the dis
tribution is being arranged has started a number of centres and sub- 
centres of distribution, so as to make fertilisers available to the farmer with 
the least possible delays. In the late Madhya Bharat and Bhopal 
States the distribution was through Departmental agency.

Madras'.

In the State a tduk is treated as a unit for distribution of ammonium 
sulphate atid four distributors have been appointed for each taluk to attend 
to the retail distribution. Generally the quantity indented for distribution 
in the taluk is stored at a suitable rail head or out-agency situated within 
the taluk. the Government are maintaining stocks at depots very
near the distributing points. Stocks of ammonium sulphate w ith in  
a taluk are genially sufficient to meet 3 months requirements and there is 
no need, to maintain buffer stocks on regional basis. Under the evicting



amngements, the Distria Cooperative Wholesalers Stores Ltd. are 
functuming as stock-holders on the agency basis and they attend to- the 
receipt, stora^ and release of stocks. The retail distribution is attended 
to by four distributors of whom 3 are private merchants and the other 
is a cooperative . .  One third of the quantity is allotted to the Cooperative. 
The existing distribution arrangements are satisfaaory. Pandiayats, C.P. 
and N.E.S. Blocks are permitted to distribute sulphate of ammonia to 
meet any emergency.

Manipur :

The fertilisers are stored in Government farms under the responsibility 
of the State Govenmient. Sufficient buffer stocks are maintained. Services 
of the village Level Workers of the N.E.^. Blocks will be utilised for 
distribution of fertilisers. The distribution machinery is being organised in 
such a way that the farmers get their requirements of fertilisers without any 
delay or difficulty.

Mysore :

There are eleven Central Godowns situated at Distria and important- 
rail-heads in the State where fertilisers are stocked in sufficient quantities 
for meeting any urgent demand in the respective areas.

The distribution of fertilisers is mainly entrusted to the cooperative 
societies. These are situated at taluk and circle levels. Each circle is 
assigned to about 20—25 villages . Steps have been taken to popularise the 
cooperative movements in N.E.S. Blocks and C.P. Areas.

Stocks are built up at taluk headquarters by e n d in g  godowns. 
There is no difficulty for farmer to procure whatever quantity of fertilisers 
required by him.

Orissa :

(i) Buffer stocks are maintained at Cuttack and adequate stocks are 
always stored at the depots at Berhampur and Jharsugnota, which are 
important centres for diversion of stock s to interior of several districts. 
The storage of buffer stocks will be extended to other places as and when 
necessity arises.
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Arrangements are being made to distribute fertilisers through 
Blocks and C.P. Projects. Steps are being taken to utilise Pan- 

chayats for distribution of fertilisers.

Pondicherry ;

The distribution of fertilisers throughout the State is under the control 
of the cooperative Deptt. The distributions are made by the Registrar of 
Cooperative Societies. The Government are considering the appointment 
of a cooperative marketing society as a wholesale dealer for the chemical 
fertilisers in this State so that it may be provided with storage facilities.

Punjab :

District Wholesalers Societies who have depots and sub-depots 
have been made to indent the fertilisers in such a way that there are always



sufficient stodcs in hand, to meet the demand in the peak season, with each 
depot or sub-depot Officers of the various Deptts. such as Agriculture, 
Revenue, Cooperative, C. P. Areas and N.E.S. Bloda have been 
authorised to issue permits for fertilisers. The policy with the Government 
is that about 75% of the stocks are lifted in the first two quarters t .«. before 
the monsoon.

Rcgasthan ;
The State Government agrees to the suggestion for maintaining buffer 

stocks of fertilisers in the different points and action in that regard is being 
taken. The use of Panchayats and Cooperatives for publicity and distri
bution of fertilisers will fully be made both for developed and non-develop- 
ed areas .

Tripura :
Arrangjmsnts for stocking of fertilisers in S3ed stores have been made 

Publicity and distribution of fertilisers in rural areas have been made 
through the staff in C.P. Areas., N.E.S. Blocks, besides through the 
normal agricultural staff. Some Cooperative Organisations have recently 
been formed andtheAdmn. are contemplating to utilise these organisations

Uttar Pradesh :
Sufficient fertilisers to meet three months’ requirements are stored at 

all depots. The distribution of fertilisers has been centralised through 
cooperatives with State-wise chain of distribution-depots. The agencies 
of Panchayats, C.P. and N.E.S. Blocks and other development agencies 
are being utilised for stepping up of consumption of fertilisers. The mainte
nance of buffer:stores might result in increase in retail price as their establish
ment is not considered possible or desirable.

West Bengal:

There are more than 2,500 depots scattered all over the State to make 
the fertilisers available to cultivators. Distributors are required to
keep sufficient stocks in all their depots so that distribution work may not 
suffer at any time. The services of Panchayats etc. are being fully utilised. 
Cooperative Societies have been appointed as distributors whenever they 
agree to do the work.

M

The Ministry has also recommended to States that the distribution of 
fertilisers should be taken over by the Cooperatives gradually through a 
phased programme.



%
Note on the Development of Copper Ore in lUi}Mtlian during 

the Second Five Tear Plan

Occurences of copper in Rajasthan have been recorded at Khetri in 
Jaipur and in Daribo in Alwar. Of these two, the copper mines at Khetri 
are more promising. The Khetri mines are at present on lease with the 
Jaipur Mining Corporation Ltd., but Government intend to take over these 
mines, as they have not been developed by the existing lessees. Occur
ences of malachite have been traced at Pratapgarh, Alwar.

2. The G.S.I. has taken up detailed examinaticn of these occurences. 
Mapping on aerial photograph of Daribo, Al v̂ar and adjoining areas m Raj
asthan is in hand. Large scale geological maps (loo feet to an inch) using 
plane tables and telescopic aledade were prepared for the mine area and 
was supplemented by geochemical prospecting of the probably mineral
ised zone. Similar detailed work has also been undertaken in the Khetri 
Ck>pper belt. Further prospecting will have to be done in Daribo.

3. The following items of investigations have been included in the 
field season programme of the Geological Survey of India for 1956-57.

1. Continuation of the detailed mapping and prospecting of the
Khetri Copper deposit, Jaipur.

2. Continuation of the Detailed mapping and prospecting of .ithe
Daribo Copper Belt, Alwar.

3. Investigation of the copper deposits in'Pratapgarh and other places
of the Alwar district.

4. Continuation of the electrical and magnetic investigations for
copper ore in Khetri area.

The G.S.I. will take up detailed investigations of copper at Khetri 
by drilling in October-November, 1956.

The I.B.M. has started the work of detailed prospecting at Daribo.

These investigations mentioned are expected to furnish bisic facts 
regarding the nature, grade  ̂quantity and location of ore in Khetri and Daribo 
mines. After these esseiitisd data have been collected, work on a project 
report for the actual development of the mines and for mining and smelting 
of the ores will be undert^en.

Note on the latest position regarding the availability of resources 
of Copper in the country

Copper is mined by one Company (wiz. Messrs. Indian Copper Cor
poration) only in India from the two mines Mosabani and Badia in Bihar.

APPENDIX VI
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These mines are worked jointly and their total production during 1954 
1955 was as follows :

Year Ore in M«al in ]
tons tons

82 m

195 4 .....................................3^.750 r 7,161
1955 .....................................*3,95,419 f7,28i

According to the D.G.S.I., the proved reserves of these mines may 
last for about 15 years at the present rate of extraction.

2. Besides the above mines, India has the following copper bearing 
areas :

1. Khetri copper mines in Rajasthan which are leased to Messrs. Jaipur
Mining Corporation.

2. Daribo copper mines in Rajasthan owned by Massrs. Daribo Copper
Mines.

3. Gani area in Andhra which has been granted for prospecting to
Messrs. Chari and Chari.

4. Copper deposits in Sikkim.
5. Occurrences of copper ore in Coimbatore, Kumool, Ndlore and

Guntur in South India are recorded but detailed prospecting
work has yet to be taken up.

The Indian Bureau of Mines propose to take up detailed prospecting 
and drilling in Daribo in Rajasthan and Gani in Andhra during 1956-57. 
The question of taking up investigation in Khetri in Rajasthan is also under 
consideration . The development of copper deposits by means of extensive 
drilling in the Singhbhum copper belt in Bihar has been included in the pro
gramme of work of the Bureau of Mines during the Second Five Year Plan. 
The details of the programme are now being finalised. Copper deposits 
of Sikkim have been included in the programme of the Indian Bureau of 
Mines for the development of copper deposits and the details of work are 
being settled.

3. The country’s total requirements of copper have been estimated to 
be between 25,000 and 40,000 tons per aimum. The present production 
meets only about 13% of the annual requirement.

4. A team of Russian Experts who were specialists in non-ferrous miner
als, visited the Sikkim, Khetri and Daribo areas and have expressed the 
opinion that these areas hold very good promise and that intensive develop-

,  ment both by surface and underground methods will have to be undertaken 
to prove the specific propCTties. The Russians have estimated that at Khetri, 
which is the more promising area, there would be available s.oo.ooo tons 
of metal popper.



5. Steps have been taken to have detailed investigations of the ‘ oopper 
beatOig areas by the G.S.1. and I.B.M. After these investigations have 
been onnpleted and the basic facts regarding the ntture, grade, quantity 
and location of ore are ascertained, steps will be taken to develop the mines.

6. Government are already considering the takmg over of the Khetri 
Copper Mines from the present lease holders with a view to develop it. This 
is expeaed to be finalised soon.



APPENDIX Vn
No. i8(6) NIDC/56.

G overnm bnt o f  I ndia  
Ministry of Commerce & Indoatry

New Delhi, the 31st May, 1956.

MEMORANDUM

In response to representations made by the Nahan Foundry Mazdoor 
Panchayat, Nahan, the Government of India set up, in February, 1955, 

Committee consisting of—

Shri Radhe Lai Vyas, M.P.--ChMrman.
Shri P. M. Nayak, I. C. S. —  Member.
Shri B. P. Sinha,

Assistant D evelopm ent Officer,
Development Wing —  Techmcal Adviser.

to enquire into various issues conneaed with the working of the Foundry 
which had been raised by the Panchayat,

2. This Committee conducted a detailed investigation into the working
of the Foundry. The Chairman and Member of the Committee were, 
however, not able to gree on a large majority of the questions raised and 
have submitted separate reports making differing recommendations on 
the more important issues. In the absence of agreed recommendations 
from the Committee, the Government of India had themselves to make 
an independent study of the facts and come to certain conclusions which 
are set out below. •

3. The points made by the Nahan Foundry Mazdoor Panchayat' fall 
.broadly under the following heads :—

•

(a) Certain complaints against the General Manager in regard to 
both the technical and administrative aspects of the Foundry’s 
working ;

b) Matters relating to increments, profit bonus, dearness allowance 
etc ; and

(c) the desirability of separating the technical 'side of the foundry 
from the administrative side.

4. Gover^ent have carefully considered these three points in the
light of the views expressed by the Members of the Enquiiy Conmiittee 
•and the lines on which they propose to deal with them are indicated ^low :_

(a) Government consider that the material which has been placed 
before them by the members of Enquity Committee does not 
make out a prima facie case for proceeding against the General
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Manager. The Foundry was fiidng a difficult situation on 
account of a foil in the off-take of cane crushers and the attempt 
to manufocture other artides was made in good faith. The 
mere &ct that these experiments were not successful should 
not l)e held against the management because any enterprise of 
this kind has to be prepared to take certain risks when its estab
lished lines of production are threatened with serious compe
tition. At the same time, Government are satisfied that the 
relationship between the General Manager and labour, as a whole, 
have not been particularly satisfactory and it would be an ad
vantage for a new General Manager to be appointed. Accordingly 
they have decided to post a new General Manager to the Nahan 
Foundry Ltd. while the previous incumbent has been employed 
elsewhere.

(6)'jThe issues relating to terms and conditions under which labour 
should work, are matters which need detailed discussions bet
ween the Management and labour. The faa that there are 
no established rules and conventions governing matters such as 
those referred to by the Panchajrat is lar^ly due to the peculiar 
history of the Foundry. Now that it is an enterprise owned 
by the Government of India, it is essential that suitable terms 
and conditions for the worker should be devised. In doing so, 
due regard will have to be shown to the legitimate claims of 
the labour no less than to the financial position of the enterprise. 
Government have decided in consultation with the spokesmen 
o f the workers that there should be direct negotiations between 
a representative of the Foundry Management to be specially 
nominated for the purpose and one representative of Labour. 
To the extent that there are any unresolved points, the Chief 
Minister, Himachal State, has l^ d ly consented to act as the 
Umpire.

(c) The separation of the technical and administrative side of the 
Foundry is not a question which can be considered as one of 
principle. The important thing is to ensure efficiency and 
economy. Government consider that this is a matter which 
might well be settled by the Board of Directors of the Foimdry. 
In order that the Board of Directors may be in a position to 
deal quickly and finally with all outstanding points, it has been 
decided to appoint Shri Manubhai Shah, Minister for Industrial 
Development as the Chairman of the Board of Directors.

5. The Nahan Foxmdry has recently been facing a very difficult situation 
economically and in i 9S4~55 it actually made a loss. The situation at one 
time was so bad that serious thought had to be given to the question of moving 
the Foundry to a better location. Government’s efforts have, therefore, 
been concentrated on putting it on an even keel financially. Government 
are happy to state that things have since improve dsomewhat and the sales 
have shown an upward trend during 1955-56. It is, therefore, proposed 
to continue the Foundry where it is and ^vem m ent trust that the measures* 
outlined above will lead to fullest cooperation between labour and m ana^ 
ment and raise the efficiency of the unit so that it can overcome the major 
handicap of its location.
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6. }n condusion, the Govenunent of India^wish to place on leoord 
i^predation of the trouble which the members of the EnquiiyYOMn- 

mittee have taken in enquiring into the various problems relating to the Nahaa 
Foundry.

Sd/-(LJC. JHA,) 
Jomt̂ Seerttary.

To

1* The General Manager,
Nahan Foundry (Private) Ltd.,
Nahan, Hima^al Pradesh.

a. The General Secretaiy,
Nahan Mazdoor Panchayat, Nahan, H.P.-



APPENDIX Vra

Aaalyslt of tbe actloa taken by Govenimeat on tke rccommendn- 
tions contained in 13th Report of the Estimates Com

mittee (First Lok Sabha)

1. Total number of recommsndatioos made 50

2. Recommendations accepted fully by the Goverameat—

No.................................................................................  20
Percentage to total . 40%

3. Recommsndatioos accepted by the Government partly
or with some modifications
No.................................................................................  4
Percentage to t o t a l ................................................  8%

4. Recommendations not accepted by the Government but
replies in respect of which have been accepted by the
C o m m i t t e e ..........................................................
No.................................................................................. 18
Percentage to total .......................................36%

5. Recommsndations not accepted by Governmsnt and
pursued by Committes (including those which are 
still under consideration by Government)
No....................................................................................  8
Percentage to t o t a l .................................................16%
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